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CENTRAL AO"lNISTIATlVE TRIBUNAL 

' ALLAHABAD BEICH• ·ALLAHA~Ao. 

I 

Alleh.-.dl · Dated 4th pav pt. A91pu1t 1999. · 
"· . .... . ,, 

I ' 

Cor•&- Heft'"ti'ia ~.s. · D~r•l, '·"• 
. . Hon•ble ftr.s.K. , Agarwal,., J•"• 

I l 

I • 

o,a, •~a/11 (L••d''A Iii*•> 
" I 

Alona. ,,s th . O,A. 672/pl, 673/gl • . 182/99 to 695/?9 

Alpna. ut tb! D,A, 701/pt. 7Gtill.M'27/99 tp '·\: 734/9p • 

Alpns vi\h O.A, 771/99 !pd O,A, 82J/p9 

Vij11 Prm<aah PMd•Y 

aon of Sri R.o. Pand,y 

r/o7~3/338 Pleerapur, Allahat.1d 
• 

poatad aa. sr • . O.viaional. Accounta. Oftlca,, 
'rovlncial. Div.lon, 
Pr1t1pg1rh. 

, ... AppUcu~. 
Counsel for the 1~plicant1- Sr~ R,Pe 1S1ngn, , Adv. 

Var au a 

1,Union or 1 India througu the 
Secret1ry, Gow•rn .. nt ot , lnd&a, 
"iniatry : or Finance, Nau Delhi, 

~.CD11ptrol1-r ' Auditor G•nera1, 
or India~ 10 Sahadur Shah Zatar ll.ar9, 
New D•~• 

3, Aa~ountant G•nara~ ll (Al £).u.P, 
Allahebae. 

4. Executive £nginaar • . Prov1aa1an 
• 
Diviaion, P.~.o. , Pratapg~rh, 

r 

• 

• 

• • · • · RtapOAd•nta. 

Coun .. 1 tor th• r••Pandantaa- Srl •1 \ stha19kar Advt 
lFar Raapandenta Moe1 ta 3 J and 

I 

Sri K.P, Singh, Adv, 
(Foz RaaPPRdtn~ · IDe4). 

I O,A,672/y9 ! 
I a.o. 111ahra aged about 41 Y••ra 

eon or l•~• S~l slta R .. ftlahra, 
I 
I 

I . 
I 
' 

I 
I 

• 

Contd,_ , ,2, 
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l 
• f 

1 . - ...._ ,.. 
r••ident. ot 

All•babllde· 

• • 
2- ! 

j 

. l 

~2-S • ftuar o~dganJ, 
! 

I 

I 
1 . t 

' l . t 

• • · • . Applicant. 
Coun•al. r • the appUcaat&. Sri 

.... ~ I . Sri 
A.v •. Sri •atava Adv. l 
R.P • . ~in~t Adv. 

' •·; • V•r•JI~ 
1 • . Uni.en of l~dia. ~b~ough t.h• 

Sa~atary ~ Goveraa•a~ . ar India, 
ftini at.~' or F inanca9 llew O•ltai • 

I 
I 

I 
or India, 

• 

I 
' 2. CD11ptzo11a• l Aud.a.tor G•n•r•l, 

1u. BahadUr. Shah Zafar ftarp, 
• 

l•w. D•l~· 
j 

J 
I 
I 

.-~ 
. I 

3. Acc:Dtlftteftt Gan•Eal. 11 (A+E) 
u.P. Allahabaft• 

•• Th• Exacutiva Eng.I.nae,, 
Irrigation Diviaion-1, 
Allahaba •• 

J 

I 
... . • . Raapandenta. 

Raapondant•l-Sr~ Aai~ · Sthalakar Adv. 
. (ror Reepandant. No.i,2 '3) 

Sri .K.Pe Singh Adv. 
(For R••~ond .. t : Np.4) 

. J 
I 

1 
• I 

11 
I . - . • 

• 

' I 

~-O,A.1173/99 

R.s • . f\i.anra eon ot Sl"i J.P. ftia~a 
aged about., 49 Y••&a, : 

• 
r/~ 23l47/14':J, Sileo ~agai-, J 

Allanpur, ;Allahabad • . at pra&aJ't I 
poat.d •• Sr. D1.v1a1onal Accountant, 
Pravinci•t Div1a1on1 Varanaa+• 

.. ... Applicant. 

Counaal. for t.ha-applicant& Sri R.P. ' SinQta. ,. Ad,,. 

Var...,a 

1. Unlori or lndla, througb, the 
Secretary .• Gowarnaant ot : lnd1~, 
ftinlatry or Finaac•,, lau, O.lh1e , 

2. coaptrollar iAudit~ Genaza1.or lndl,, 
10-B•ha~Shah Zafar "atg• N•w·D•'-'1• 

3 • . Accoun,ant General 11 (MiE} u,P. 
Alla~abad. , . / 

•· Executive· En~neer , 
' ; 

l 
I 

] 

Ii 
~ 

I 

Provincial DJ.vlaiont . P.W.De Vaianaal 
I j ••• Reaponmnt 

Caunael If az th• rea.,ondaa'-&-SriA•i t Sthalakar Mv 

I · • · (For ~a•plnde•t.No.1 . ta 3)& 
. Sr4 . Kj•PeSingh! Adv ro~ r ... ") .. ~ 

I ;!.. ~- i - - . . . • - ~ .. . - f - . • ~ ~~·-:.: r.,1 . -- _ .. _ .. .,. 



r. 

.. 

> 

• 

. . . 

• 

• 

-

' 
, 

• 

• 

.. 

-3-
• 

O,A,§82/gg· . • 

- -. ~ 

Rajeav Kuaar Sankar 
aon or Sri Har~ Lal Sankar, 

89 Kala- danda, Hi•atga~, 
Allahab•d· 

·. • • A.,pllcan ... 
~ . 

• 
t.ha . •Pi> l!canta-Counaal ror 5rA K.s.t Ratbore, Adv. 

• 
Ver8'1• 

1. Union or India; through Accountant Genera)., 

4, Exacuti.va Engineer, I ' P. Oiv~aion, Banda, 

• • • Reapondenta. 

Counael ror ~he reapandenta&• Sri Aait Sthalekar Adv. 
(ror Reapondent Na,J to 3) 

Sri K,P, Singh' Adv, 
(rar Reaponden No.4) 

O,A,b83/99 

Girija Pati Snukla aged 47 yea,a 
aon or Sri . Triyugi Narain Shukla, 
resident. or -Babine R .. d, Niyaaat Chak, 
Gor•khpur and posted •• 01v1aianal Accounta otf icar, 
Grade-I, in the office of the Superintending 
or UDrka (a,), 
Conatructlon Oivaion, P.~.D. 
Gorakhpur, 

• • Applicant, 

Counaal tor the .applicants- Sri R,P. Singh, Adv, 

V•rsua 

1. Union of India through ~ha 
Secratarr, Gavernaant or India, 
IUnlatry of Finance • . Maw. Dal.hf• 

2. The Coaptrollar & INditor Genera~, 
of India, 10- Bahadur. Shah Zafar ftaJg, 
New Delh~. 

' 
3. Accountant. General II (Al£) U,p, 

Allahabad, 
I 

Tne Sllperi.ntenaent of ... rka, 
Ta•~· Divialan (l.H,) Cona~uctlon 

.. 
Contd. • ·• 
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' ' . . . 
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, . 

• • R•a.,ondante-,., 

Counsel. tor tne Rea..,ondantes-Sri Alli t Sthalak•r Adv• 
(ror Raepondent No.1 to 3) 

Sri K.P. ISingh Adv. 
(For Raepondenl No.4) 

0,A,a84/92 

• • 
s.G. Pathak ' aged abo~ .39 years, 
aon of Sri R.N. Pathak, l"'eaid•nt ot 
JIJ/3Pulled Housing Sen•••• 
Narandra Nagar, Tenri Garhwal, prae•nt 
poated •a Divisional Accounts Off iuar. 11 

Office of Exacut~v• Engineer, 
Canatruction Division, Narandra Nagar, 
Tehri Garhwa~, 

• • • . Applicant. 

Counsel for the applica,,t : S~i. R.i-,~ · Singh, Adv. 

Ueraua 

1. Union of India througn ~ne 
Secre~ary Govern•ent or India, 
Plinietry of Fin81 ca, New D•lhl, 

2· Co•ptro!ler & Auditor General, 
of India, 10- Bahadur Shah Zafar ~arg, 
New Dal.hi, 

3. jccountant General II (A&E) U.P., 
Allahabad. 

4. Executive Engineer, Construction 
Diwiaion, Narandra Nagar, 
Tahrigarhwal, 

• •• Reapondanta. 
Counsel for the raapoddantaasri Amit Sthalakar(Adv.) 

(For Raapondanta 1 to 3) 

Sri K.P. Singh Adv. 
(ror Rea.,dll•nt No,4) 

o •. A •.. 685(99 

Pramod Ku•ar ~ani Tripathi aged abaut 39 yaa1a 
aonuf late Sri . Awadheah ftani Tripathi, r/a Aahak Nagar 
Colony, Baaaratpur Gorakhpuf~ 

• 

• • ,Applicant. »--Counaal for the aµplicanta sri R.P. Singh, Adv. 

Var au a 
·-

I • . 
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. . . 
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• 

) . , 

1 • . UniD.f\_ ~r India through ~he Secretary~ 
Govern•ent or India, "iniatry or finance, 
New. Oalh~. 

2. Coaptroll•r ' Auditor General,or 
10-Bahadur Shah. Zatar Marg, 
New. D•lfti • 

' ' • 
• • 

3. Accountant ·Gen•ral 11 (A &E) 
• 

U.P. A.lanabad. 

4. Tne Executive Engineer, 
Laghu , Sinchai Khand 1 

Gorakhpuf. 
I 

India, 
• I 
I 
I 

I 
I 
I 
I 

I 

I I 
' I 

I l 

••• Respondent•• 

' 

• 

Counsel for tha , Reapondantai- Sri A~~t. Sthalekar Adv. 
{for reapondant No.1 to 3) 

Sri K.P. Singh, Adv • 
(for Respondent No.4) 

• 

O.A • . 68b/99 

Ram Kamal Singh eon or Sri Ram Subhag Singh, 
Resident of 739-H Old Poat Office, 
Civil Linea, Baati. 
at Present posted in Construction On.I 
P.u.o., Baatl. 

• •• Applicant. 
Counael tor ~he applicant: Sri R.P. Singh, Adv • 

Versus 

1. Union ot India, tbrougn the Secretary, 
-Govornment. or Ihdia, Ministry of fincic e 

Naw Delhi. 
2. Comptroller l Auditor General of India, 

10- Bahadur Shah. Zafar Marg, 
New Delnlo. 

3. Accountant General. 11 (A ' £) 
Uttar Pradesh, Allahabad. 

4. The Execu~iva Englneer, 
Conatruction1 ·Oiviaion-1, 
P.1.1.0. Bast~. 

~Counsel ror the 
• •• ReaPOftd•nta • 

raapondantas-Sri Amit Sthalekar(Adv) 
(for ReapDfldant No.1 to 3) 

• 

Sri R.P. Singh Adv. 
(For Respondent No.4) 

Contd ••. • 6 • 

;, 

f 
f. 
t, 

~ 

~ 
t • 
• 

I 
I I 
I 
I 

I 
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• 
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O,A, 687/99 

' 

• I 

' ' ' K.c. Shar•• aged about 51 years 
eon or Sri(Late) Sharda Praead Snar•a, 

. 11 
I 

resident or 513 Nirala Nagar 
Rae Bare.illy at preaant paa\ed ae Senior Division 

' 
Accounta ~Of.ficar • . Snarda. Sahayak Khan~ 41 Raa Bareilly 

l ' • 1 , •• Ap~lican~ • 
Counsel .rar th• a~plicantl- Sri R•P.4 Singh, Adv. 

Ver eye 

1. Union or India through the , Sacra1.ary 

Govern•ent Of India, "iniatrr or Finance, 
Nev D•l~. 

2. Cu•ptroller ' Auditor General,or lndi~, 
10 Banadur Snah Zafar Plarg, 

• 
New D•lhi • . 

3. Accountant General 1 I (A & E) 
Allahaba~. 

4, Executive Eng•near, 
Sharda Sahayak Khand41, 
Rae Bareilly. 

U. P. 

, • · . Respondanta. 

Counael tor the Respandental•Sri A•it Sthalekar,Adv. 
(for R•a~Gndent N~.1 to 3) 
Sri K.P. Singh, Adv. 
(for Reepondent No,4) 

O,A, o88/p9 

Sureah Datt Pandey egad about 52 years 
aon -ot late Sri Chandra Snekh~ Pandey, r/o Village 
Paran Jot P_o, ~anganj,, , Sultanpur at preeant 
poated i• the. otf ica of the Executive Eng•naer, 
Con atruction Oiviaion-2, Sult.anpur • 

• 

• ,Applicant. 
Couneel. far the App~icanti Sri R.P. Singh, Adv. 

Ver au• 
1. Union or India througn ~he 

India, "iniatry of Finance, 
Secretary; Gavernaent or 
New Delhl. 

2. Comptroller ' Audi tor General or India, . 
10- Bahadur Shah Zafar ~arg,_ Naw D•lh~. 

3. Ac6ountant General, Il, U.P. (A., E) 
Allahabad. 

~ 4. Executive Engineer, Conatruction D1v1aion-2 
Sultanpur, 

•. • Raapondan .. •• 
Counsel tor tne reapondentas• Sri All1t Stnalekar Adv. 

· (for Raa~ondent No.1 to 3J 
Sri K.P. Singh Adv. 

. 

. ' 

I 
I 

• •• ,J , 

..~ .. . .,. . 
.. • 
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OtA.689/gg 
. ' 

-1-, ' ' 

· Kriehna Narain Tandon aged about 56. ~·•re 
eonor sri . Jugal Kiahore Tandon, 
r/o 78U Janak Puri, Bareilly, 

I 

Poated aa Senior Oiviaional Accounta Otticer, 
Ottic~or ·the Execut.lva Engineer, ~~al Engineering, 

' Divi ai°"; Bareill~. 
, et • Applicant • 

• 
Couneal . tor · th• applica~t:- Sri R.P. Sinvht Adv. 

Ver~a 

1. Union or India, ~hrough the Secretary 

Government or India, Miniatry or . finWlca, 

New Oeln~ • 

2e CO•ptrollar l Auditur General or lndi~, 
10• Bahadur Snah Zatar l"larg, New. Delni. 

3. Accuuntant General 11 (A l E) U.P. 
Allahabad. 

4. Executive Engineer, Rurai. Engineerin~, 

Divieion-• Bara1ll~. 

' 

• • • Reapondante. 
Counsel fbr thereapondentst- Sri A•it Sthalek'ar, Adv. 

(for~reapondent No.1 to 3) 
Sri K.P. Si•gh, Adv. 
(for Raapondent No.4) 

O.A.t>S0/99 

R.K. Pandit .aged about .49 years 
aonot late Sri Ram D•o Pandit, r/o Monaddipur 
(near GurdM•r•J Gorakhpur at present poated aa .. 
Divisional Accounta Otticer I, In tha ottice of 
Executive Englneer, Provincial Oiviaion, P.w.o. 
Goraknpu~. 

• • Applicant. 
Counae~ tor the applicanti- 51'1 R.P. Singh, Adv • 

• 
Ver sue 

1. Union ot India through. the Secratary, , Miniatry at 
f.l.nance, New Oeln!. 

2. CDllptroller & Auditor Genaral or lndi•, 
10• Banadur Snah Zafar ~arg, Naw. D•lni. 

3. Deputy . Acc_.,..ntant General 11, U.P. (A & E) 
Allahabad. 

•• Executive Engineer, Provincial Diviaion, 
P.u.o. ,Gorakhpuf • 

.... . Reapondenta. 

~ Counsel tor the Raapondentas- Sri Allit Sthalek•rf Adv. 
(for Reap0ndent No. to 3) 

Sri K.P.Singh, Adv. 
(for R•apondent Na.4) 

.. t • • P 

1. 
I 

• 
I 
' 

·1 

,,,,..--
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• 
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O.A, 691/99 
~ ~ I 

s.l'I. Ali Sabir~,· eon oif. late Sri HaidLar rbbael, j . I 
realdent or 178 24 Ra d Gate Hotel ane, Go agan , 
Lucknow, at present working aa Oiviaional Accounts 
orricer Gfade-1, Bu~lding Oiviaion~l P.u.o. 
Mahat~a Gandhi Marg, , Luckna~ • 

.. . , i 

• :. .Applicant. 
I 

couneel. ror the . ApplicantiSri R.P. Sing.n, Adv. 

Uaraua 

1. Union of India, through. the Secretary, 
Miniatl'y of final ca, Govt. ot India, New Delhi. 

2, Comptroller & Auditor . General or Indie, 
10- Bahadur . ~•ah Zafar Marg• New Delhi. 

3, Accountant General-II (A & E) 
Utter Pradeeh, Alla~abad, 

4. Executive Engineer, Building Oivieion, 

P.u.o, . ~ahat•a Gandhi ~arg, Lucknow. 

I 
I 
! . 

• • .Respondenta. 1 

Counsel for the Respondanta:-Sri . Amit Sthalekar, Adv. 
(for Raa~onden~ No.1 to 3) 
Sri K,P. Singn, Adv, 
(for reapondant No.4) 

O,A,692/Y9 

Dnara.a Pal Singh, son. or Sri Sher Sing", 
R/O 123 Chutkuwala, Diatt. Oahradun, 
at present working aa Div~aional . Accaunta Orti~r, 

Gr•d•~l· "inor. lrrigation 01v~aion, Pauri Garhwal • 
• .. • Ap..,licant. 

Counsel for the A~plicanti- Sri R.P. Singh, Ad~. 

Uersue 

1.Union of India, through the . Secretary.Ministry pf 
Finance, Govt.or India, New Oelni. 

2. Comptroller & Auditor General of lndi~, 
10- Bahadur Snah Zarar Marg, New D•lni. 

3. Accountant General II (A &£) 
U.P, Allahabad. 

4. Th• Executive Engineer, ~inor Irrigation Division, 
Pauri Garhwal, 

. ~ Counaal tor the · R•aPDftdenta1-

~ •• Reepondenta • 
Sri Allit Sthalekart Adv. 
(r,or Re•P,• 1 to .3) 

Sri K.P. Singh, Adv • 
lf or reap. No.4) 

\ 

., 

• 

( 

I 

I 

I 
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O.A, b93/99 

) 

-9-

Lok Nath Snukla aged about 40 years 

I 
I 

I •• 

l 
I 

son of late Sri S,N, Snuk.la, r/o C-105 Rail Nagar, Jail 
Road, Lucknow, Presently ~oated ae Oiviaional Accounts 
Officer Gr,I in ~ha office of the Executive Eng, ' . 
Construction Division, P.w.o. Lucknow, 

' 
~ 

Counsel fo~ the aµpllcant : 
, • ,Applicant, 

Sri R,P, Singh, Adv, 
• 

Versus 

1. Union of India, through the Secretary, 

Ministry of Finance, Ne~ Oelh~. 

2. Comptroller & Audi~ur General of India, 
1U- Bahadur Shah Zafar Road, New Oelni, 

3, Deputy Accountant General II, (A & E) 
U.P. Allahabad, 

4, Tne· Executive Engineer, Construction Division, 
P.w.o. Lucknow, 

••• nespondents. 
Counsel for the respondents:- Sr~ Amit Sthalekar, Adu, 

(for Reep. No,1 to 3) 
Sri K.P. Siogh,Adv, 
(for Reep. No, 4) 

O,A,694/99 

P,K, Pathak aged about 44 years at present po~ted 
Divisional Accounts Officer Grade l, in the 
Office of the Executive Engineer, Conatruc~ion 

Division No,4, Sultanpur, 
• . • , Applicant, 

Versus 

1, Union of India through the Se~retary Govt.of India 

Ministry of finenc, New Delhi. 

2. Comptruller & Audi tor General of India, 

10-Bahadur Shah zarar l"larg • New Oelni. 

3, Accountant General 11, U,P, (A I E ) 

Allahabad. 

4, Executive Engineer, Construction Oivi aion No,4, 

Sultanpur. 
• • • Respondents, 

~Counsol for the Reeponaentas-Sri Amit Sthalekar, Adv. 
( for Reap 1 to 3) 

Sri K. P. Singh Adv. 
{for Resp, t<lo,4) 

' 

( 

' 

1 

. , 

( 



/ 

• 

• 

' 
• 
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O,A, 695/29 

Arun Kuaar Srivaatava aon or 5r45araawat1 Praaad 
Srivaatava r/o SIK/2 Sarvodaya Nagar. Allahpu1, 
preaently poated at Rural Engineering Services Oivi~on 
ratehpuf. 

' • • • Applicant • 
• Ver.s\la . 

1. Union or India throuv~ Comptroller end Auditor 
General or India, 10- Banadur Shah Zatar ratg, 
Neu Delhi, 

2, Accountant General (A & E) U.P. Allanabad, 

3. DAG ~erke, otrica or Accountant General (A & £) II 
U.P. Allahabad, 

4. Executive Engineer Rural Engineering Servicea, 
Division ratehpuf. 

• • Re aponden ta. 

Counsel ror the Respondents- Sri Aait Sthaiekar, Adv. 
(for Raap. 1 to 3 ) 

sri K,P. Singh Adv. 
(For Rea. No.4) 

0,A, 7U1/99 

Utta11 Singh aged about 48 yeara sonof sri Umda Singh 
r/o 548 Nai Baati Snikohabad. firozabad poated aa 
Divisional Accounta Officer Grade I, Office or the 

' Executive Engineer, Minor Irrigation Division, firozabad, 
• • Applicant, 

Counsel ror the applicants-Sri R.P. Singh9 Adv. 

Versus 

1, Union or India through the Secretary, Plinistry or 
finance, New Delhi, 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah Zafar l'larg, Neu Oal111, 

3. Oaputy Accountant General II ( A & £) 
U.P. Allahabad. 

•· Executive Engineer, l'linor Irrigation Oiviaion, 
rirozabad. 

• • • Raapcndenta. 
Counsel for the raapondantaa-Sri Amit Sthalak&l', Adv, 

(ror Rea. 1 to 3) 
Sri K,P. SinghJ Adv, 
(Fur Rea. No.4 

• 

• 

{ 



/ 

' 

• 
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• 

' 
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O,A, 709/99 

Vindhya Uae1ni Yadav e/o Sri Ram Kewal Yadav, 
Village Rewana Poat S1dhau~, Oiatt, Gorakhpuf, 

• 

•• Pet1Uouer. 
Couneel for the Petitioner•- Sri B.N. Singh, Adv • .. 

' 

1, Union or India through.C0atptrollar & Audltor General 
of India, New D•lul. 

, 
2. Cu•ptrollar and Aud~tor General of Indiay 

10- Bahadur Shah Zatar Marg, NeY Delhi. 

3. The Accountant Genoral ( A & E) II, 
U.P, Allahabad 

4, Tna Deputy Avcountant General ( ~orka) 
the Office of the Accountant General (A & E)-11, 
U.P.Civ.l Linea, Allahabad, 

• • Reapondanta, 
Counsel tor tha Reapondentel- SriAlllti Sthalakar,Adv. 

(Bor Rea~. No,1 to 3) 
Sri K,P, Singh, Adv. 

O,A. 727/99 

SUrya Nath Singh aged about 48 years aonof Sri Udai 
Bhan Singh resident of Baker Ko, Post Off ice Ahr au la 

(Chhinanuna) Azamgarh, posted aa DivieAonal Accounts 
Officer Grade-I, Office ot Executive Engineer, 
Laghu Sinchai Khand, Ba~raich 

, • • Applicen t • 

Counsel tor the Applicant:- Sri R.P. Singn, Adv. 

Var au a 

1, Union of India through the Secretary Pliniatry of 
Finance , Naw Oa.lui, 

2. comptro1ler & Auditor General or India, 
10- Bahadur Shah Zafar Marg, New Oalni. 

3, Oa~uty Accountant General 11 ( A & E) 
U,P. Allahabad 

4, Exedutive Engineer, Laghu Sinchai Khand, 

Bahraiah. 

• • • Re epondant.a. 

Counsel torthe Reapanden,aa Sri Allit Stnalekar, Adv. 

\ " (ror Raap, 1 .. o 3 ) , 
~ Sri . K.P. Singh, Adv. 

(For Reep. No.4) • 

-- -. ~- -.--
• • 1 .. 
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O,A, 728/29 

, 

. 
I 
I 
I 

I 
I 

• 

- -

• 

Babu R .. ag•d about 49 yaara aon or Sri Vijay Singh 
raaldant or 38/39-l, Gopalpura, Agra at preaa~t 
posted aa Sr. Dlviaional Accounta Drticer in the 
orrice or Executive Engineer, . Provincial Diviaion, 

· p,IJ.De Agr, • 
• 

,. , .. • AppUcan~. -
Counsel ror ~ha Applicant 51'1 R,P, Singh, Adv, 

Ver au a 
1, Union or India through the Secretary, l'liniatry or 

finance, New D•lhl, 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah Zarar Marg, New Oalni, 

3. Deputy Accountant General 11, U,P, 
( A l E) Allahabad, 

4, Executive Engineer, Provincial Oiviaion, ~.~.o. 
Agra, 

• • • ReaPondanta. 

Cuunael for the Raapondantai- Sri Amit Sthalakar, Adv, 
(ror Raap, Na.1 to 3) 

O,A, 729/99 

Sri K,P, Singh, Adv, 
(ror Rea. No, 4J, 

"·~• Shar•a aged about 49 years aon ot Sri Banaraai Oas 
Resident or 0.1ar111 Niwas, Karbala Road, Nai .Baati, 

Bijnore, present poatad aa Sr, Divisional Accounts 
Officer, in tha ortica or the Exacu~iva Engineer, 
Construction Division, p,y,o, Oha•pur, Bijnore 

, , ,Applicant, 
Counsel for the applicant : sr~ R,P, Singh, Adv, 

Versus 
1. Union or India through Secretary, l'Uniatry of 

f.&.niflca, New Delhi. 

2, . Comptrollar & Auditor GanaEal or lncii.a, 
10• Bahadur Shan. Zafar "•rg, New Delhi, 

3. De~uty Accountant General. -11 (A' E) 
U,P, Allahabad, 

4, The Executive Engineer, conatruction Diviaion, 
P.~.o. Dhampur Bijnor,. 

Counsel ror the Raapondanta&-
• • , RaapandU\t•• 

51'1 Amit Sthalekar. • . Adv• 
(For Reap, No,1 to 3 ) 
Sr1 K.P. Singh~ Adv, 
(for rea, No.4) 

• 

• 
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O,A, 730/99 

Sri Narain Rai aged about 48 years son or Late Sri "•n;la 
Pd. Ral, resident or pvated as Divisional Accounts 
Dttlcer Grade 11, in the orrica ot the Executive 
Enginear, . l'linor Irr~gation Divlaian, . Ba~lia 

• .. • ,Applicant • 
• 

Counsel ror the Applicants Sri R.P. Singh, Adv, 

Varat.1e 

1. Union or India through the Secretary ~inia~ry of 
Finance, , New Delhi. 

2,Comptroller ' Auditor General or India, 
10• Bahadur Shah Zatar ~arg, New Delhi. 

3. Oe~uty Accountant General - 11 ( A & E) 
U.P, Allahabad, 

4. The Executive Engineer, 
Belile, 

Minor lrrig.ation Division, 

• • 
Counael for the Raspondantsl• Sri . Amit 

Reapondente, 
Sthalakar, 

O,A, 731/99 

Sri K,P, Singh, Adv. 
(for Rea. Roe 4) 

Monan RaM Tamta aged about 46 years eun or Sri Kiahan Ram 
Tamta, R/O Villa~e Lov, P,O. Lov Diett. Bagaahwar, posted { 
in the Office or Executive Engineer, Temporary 01v1 slon, 
P.W,O, Nainital as Divisional Accounta orr.iuer Grade-I, 

~ , • Applicant. 
Counsel tor the Aµplicant:- Sri R.~. Singh, Adv, 

Versus 

1, Union of India, through the Secretary Ministry of 
finance New Delhi, 

2, Comptroller & Auditor General ot lndia, 
10- Bahadur Shah Zarar Marg, New Oelni, 

3. Oe.,ut.Y Accountant General-II ( A & E) 
U,P. Allahabad, 

4. The Executive Engineer, 
Temporary Division. P.~.o. Bhawal1 1 Nainit•l• 

• • • Raapondenta, 
Counsel rorthe Raepondanta&• Sri All~t Sthalaka~, Ad~. 

Sri K.P, Singh, Adv. 
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O,A, 732/99 

I 

I 
I 

I 
I 

I 
I 
I 

' 

• 

Daya Ram Singh aged about 53 years aon or Sri Hardeo Singt 
Sri o.P. Singh, Lana No, 11, resident or Care 

Najibabad, Adarah 
or the Executive 
P.~.o. Najibabad, 
Grade-I I, ~ 

Nagar, Binjora, posted in th• office 
En~e•r• Construction Diviaion, 
Bi~nore as Divisional Accounts Crf icar 
• 

-
Counsel for the Applicant:- •Sri 

• .. ,Applicanta, 
R,P, Singh, Adv, 

Var au a 

1, Union of India t&1rough the Secrat.ary, Minietry ot ~Jul 
Finance, New Delhi. 

2~ Comptroller & Auditor General or India, 
10- Ba•1adur Shah Zafar Marg, N~w Delhi, 

3, Deputy Accountant General, II ( A & E) 
U,P, Allahabao, 

4, Executive Engineer, Construction, Construction 
Division, P9u,o. Bijnore, 

• • • Raspondante, 
Counsel ror tha · Reepondentsa-Sri Amit Sthalekar,Adu, 

Sri K.P, Singh, Ady, 

O,A, 733/99 

Ram Baudh son of Sri M,O, Baudh, aged about 41 years I 

resident of 8b-E/3, Dabauli II, Ratanlal Nagar, 
Kanpur at present posted as Divisional Accounts Cfficer-II 
in the office of the Executive Engineer, Construction, 
Division, Kanneuj , 

••• Applicant. 
Sri R.P.Singh, Adv. Counsel for the ap~licant, 

Versus 

1, Union of India through the Secretary, Ministry of 
fin,_, co, New Delhi• 

2. Comptroller & Auditor General of India, 
10- Bahadur Snah Zafar Marg, Naw O•lhi, 

: 

3. Deputy Accountant General 11 ( A & t) 
U.P, Allauabed. 

4. Executive Engineer, 
ConetructionDiviaion , Kannauj, 

••• R•a~ondenta. 
Counsel tor the · reepondentas• Sri Amit . Sthalekar, Adv. 

Sri K,P, Slngh, Adv • 
• 

.. , 

I 

1 

• 
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O,A, 734/99 

-1s-

• 

Sri Prabhu Dayal Meenat Divisional Accountant 
eon or Sri Rat•n Lalt Poatad under Ad•iniatrative 
Control and •anage•ent or the Ac~ountant General U,p, 
In the office or ~ha Executive Engineer, Lower Mot 

.. Branch One Ganga Canal; ; Near Collactorata, Agra Road, 
Mathur• (u,p,) • • 

Par•anent ~oa• addree•J Village Muna . Pura• Post- Kott 
Oiatt. Oauea (Rajaathan), 

• • , Applicant, 
Couneel for the applicant a- Sri Rake ah Ueraa, Adv. 

1 l Uereua 
. ' 

1. The . Comptroller & Auditor General ot India, New 
Oelh~. 

2. The Accountant Genaral~Il, (A & E), Uttar Prada~, 
All~habad, u,P, 

3, The Executive Engineer, Lower ~ot Branch On. Ganga 

Canal, Near Collectorata; Agra Road, Mathura 

, • , Raapondan~a. 

Counsel tor the Reapondantas- Sri Amit Sthaleka~, 
Sri K.P, Singh, Adv, 

O,A, 771/p? 

Rakeah Ku•ar Saxena aged about 46 yeara . aon ot Sri HeS,l, ( 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, 
preaently working as Divisional Accounts Otficar Gr,I 
in the office of the Executive Engineer, Conatruction, 
P.w.o, Agra, 

, , ,Applicant, 
Counsel tor .the applicant I 5ri R,P, Singh, Adv, 

Ver au a 

1, Union ot India through the Secretary, Ministry of 
Finance New Delhi. 

2. COllptroller & Auditor General or India, 
10-. aehadur Shah Zatar larg, Ne~ OelnJ. 

~. Oep~ty Account.ant General, 11 ( A & EJ 
U,P. Allahabad, 

4. Executive Engineering Conatructio Div1aiPn, 
P,u,o, Agra, 

Counsel tor the reapondan~a•-
•• , Reapondenta, 

Sri Alllt Sth•lekari Adv, 
Sri •.P. Slnght Adv. 

• 

•• 
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o,A. 121/99 

Shiv Prakaah aon or Sri Pyare "ohan, 
r/a 68/179 Awaa Vikaa Colony• Badhpur 

.r.arrukhabad, preaently paated aa Oiv1a4onal 
Accounta Ottice1o· Grade l, Provin~ial Divl.aion, 
P.&.1.0. Kannauj. 

• • • • Applicant¥ -
Counaelfor the Applicanti-Sri S.Srivaatava, Adv. 

Ver au a 

• 

I 

1. Union or India through C...ptroller and Auditor General 
at India, 10- Bauadur Shan Zatar Plarg, New Delhi. 

2. Dariyao Singh Nahra, Accountant General ( A & E) 
II U.P. Allahabad. 

3. De~uty Accountan~ General (Yarka) Off ice or 
Accountant General ( A l E) II U.P. Allahabad. 

4. Executive Engineer Provincial Division Kannauj, 
Diatt. Kannauj. 

s. Hiran•ai Chatterji Divisional Accounts Officer, 
Gr-I lrrigat~on Division ratehpur • 

• Q •• Respondents. 
Counsel ror the Raspondantai- Sri Amit Sthalekar, Adv. 

Sri K. P. Singh, Adv• 

Or gar (In open cuurt) 

(By Hon'ble Mr. s. Oaxal Member lA) 

In thia bunch of O.Ae., the applicants have 

f ilad applica~ion against the transfer orders iaeued 

~oatin~ them in various grades aa Senior Divisional 

Accounts Dtf icer or Divisional Accountants in 

three grades to divieiona in the State. The applicants 

have prayed ror cancellation or transfer orders on 

various 9round9. 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rakeah Ver•• · Sri k.s. Rathore and Sri A.V. 

Srivastava appeared for th• ·~~licanta and Sri Aalt 

Stnalekar tor reepondenta No. 1 to 3 and Sri K.P. 

~\ Singh tor rea~ondant No.4 appe•rd. Their arguments 

~have b~•n heard. IL.ta had called for cartain. racord 

' 

I 

• , 



I 

I 

\ 

• 

.j 
I 

. I 

• 

• 

-

• 

> 

• 

-17-

rrom the urf ice or Accountant General. That haa aleo 

·been taken into consideration. 
I 

While the O.Aa. were under consideration 

a Notification of Election Commission date~ 12.7.99 

was issued in which the Election Commission had 
' 

' directed th«t the~e would be a total ban on the -
trans1er of all orficers/orficials connected w.th 

the oonduct of Elections. It has also bean mentioned 

in this Notification that the transfer orders issued 

in respect or the above category of off icera prior to 

the date of announcement but not implemented till 

date should not be given effect without obtaining 

specific permission from Election Commission of 

India in this regard. The net effect of this Notifica­

tion ia that the transfers have been put on hold 

till the Election process ia completed because the 

orficers concerned are officials concerned who are 

involved in che Election process aa Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for the rea~ondenta have 

not ahoun any permission of the Election Commission 

hence averments of the learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the pasta which were 

held pr•vioualy by them. 

s. ~., therefore, direct that the orders 

of transf er of tne applicants may not ba implemented 

till election proce•a is over. ln the meanwhile 

the respondents shall consider rapreaentationa of 

~ha applicants if aada oAthin two waaks tram tha 

- - ·· •ue • •~• 
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date of this order and aha~l pass a reasoneu order 

on the representations with regard to their tranarers 

within a · pariod of four weeka from the aata of 

receipt of· repraaent&<tiona. If the applicants 
• 

do not represent, they shall be deemed to have 

accepted their order for trana1er and may be dealt 

with accordingly. Uith these directions the bunch 

or O.As. stands disposed of. There shall be no 

order aa to coats. 

The original record of transfer which 

had been produced by the learned counsel for the 

respondents has been returned to learned counsel 

ror the respondents at the time this case was 

• 

• 
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